
BEFORE THE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH, PUNE 

 

EXECUTION APPLICATION NO. 01/2019 (WZ) TO 06/2019 (WZ) 

I.A NO. 67/2019 (WZ) IN  

ORIGINAL APPLICATION NO. 23/2014 (WZ) 

ALONG WITH 

ORIGINAL APPLICATION NO. 25/2019 (WZ) 

& 

ORIGINAL APPLICATION NO. 26/2019 (WZ) 

IN THE MATTER OF: 

GOA PARYAVARAN SAVRAKSHAN  

SANGHARSH SAMITEE                                       …APPLICANT 

VERSUS 

GOA COASTAL ZONE MANAGEMENT 

AUTHORITY & ORS.                                    …RESPONDENTS 

INDEX 

S.No.  Particulars Page No.  

1.  Compliance Affidavit on behalf of Respondent No. 

1, Goa Coastal Zone Management Authority. 

 

2.  Annexure 1: A true copy of the Directions dated 

19.01.2023 bearing ref no. GCZMA/S/NGT 

Matter/19-20/02/2366 issued by the Respondent 

Authority in respect of North Goa 

 

3.  Annexure 2: A true copy of the Directions dated 

19.01.2023 bearing ref no. GCZMA/S/NGT 

Matter/19-20/02/2367 issued by the Respondent 

Authority in respect of South Goa 

 

4.  Proof of Service  

 

Filed by: 

 

 

 

 

 

Ms. Ruchira Gupta 

Counsel for the Respondent no. 1, GCZMA 

E-31, Jangpura Extension, 

New Delhi-110014 

Email: ruchira@chambersofrg.com 

Mobile No.: 9810350333  

Dated: 

Place:    

  

New Delhi
11.05.2023

447

Highlight

441



448

442



449

443



450

444



451

445



452

446



453

447



454

448



455

449



456

450



457

451



458

452



459

453



460

454



461

455



462

456



463

457



464

458



465

459



466

460



467

461



468

462



469

463



470

464



471

465



472

466



473

467



474

468



475

469



476

470



477

471



478


